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NoTrFicaTIONS UNDER Exporr (QUALITY
CoNTROL AND INSPECTION) AcCT

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES AND CO-OPERA-
‘TION (SHRI ARF BEG) : I beg to lay
on the Table a copy each of the fol-
lowing Notifications (Hindi and Eng-
lish versions) under sub.section (3)
of section 17 of the Export (Quality
Control and Inspection) Act, 1963:—

(1) The Export of Steel Tubes
(Quality Control and Inspection)
Amendment Rules, 1978, published
in Notification No. S.0. 2603 in
Gazette of India dated the 9th Sep-
tember, 1978.

(2) The Export (Quality Control
and Inspection) Amendment Rules,
1978, published in Notification No.
S.0. 2745 in Gazette of India dated
the 23rd September, 1978.

(3) The Export (Quality Contral
and Inspection) Second Amend-
ment Rules, 1978, published in
Notification No. 8.0, 2865 in Gazette
of India dated the 30th September,
1978,

(4) The Export of Cast Iron Soil
Pipes and Fittings (Inspection)
Amendment Rules, 1978, published
in Notification No. S.O.' 2866 in
Gazette of India dated the 30th Sep-~
tember, 1978.

(3) The Export of Enamel wares

. (Inspection) Rules, 1978, published

in Notification No S.0. 2010 in Ga-

. Zette of India dated the 30th Sep.
. tember, 1978,

(8) The Export of Valves (Ins-

pection) Rules, 1978, published in

. Notification No. S.0. 3094 in Gazette

of India dated the 28th October,

"10%0." "[Placed ¥n  Library. See No.
‘LTodeoyrby. . - T
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‘NOTIFICATION UNDER EssENTIAL CoM=

MODITIES ACT RESCINDING REFINED

GrouNpNUT Om (REGULATION OF Ra~

FINING AND Pmice) ConTrOL ORDER,
1977

SHRI ARIF BEG: On behalf of
Shri Krishna XKumar Goyal, T beg to
lay on the Table a copy of Notifica=
tion No. S.0. 669(E) (Hindi and Eng-
lish versions) published in Gazette of
India dated the 18th November, 1978
rescinding the Refined Groundnut Ofl
(Regulation of Refining and Price)'
Control Order, 1977 published in Noti-
fication No. S.0. 602(E) dated the 1st
August, 1977, under sub-section (8) of
section 3 of the Essential Commodities
Act, 1955, [Placed in Library. See No.
-LT-—2041/78].

ANNUAL REPORTS AND Avubrrzn Ac=
COUNTS OF AGRICULTURAL REFINANCE
AND DEVELOPMENT CORPORATION, Bom-
BAY FOR YEAR ENDING 30TR Junwm, 1978,
Lire INSURANCE CORPORATION OF INDIA
FOR YEAR ENDING 318T Marcr, 1078 anp
INDUSTRIAL DmverormMmsT BANK o
INDIA FOR THE YEAR ENDING 80TH Junm,
1978,

THE MINISTER OF FINANCE
(SHRI H. M. PATEL) : On behalf of
Shrj Zulfiquarulla, I beg to lay on the
Table: —

(1) A copy of the Annual Report
(Hindi and English versions) of the
Agricultural Refinance and Deve-
lopment Corporation Bombay fop
the year ended the 30th June, 1978
along with the Audited Accounts,
under sub-section (2) of section 32
of the Agricultura]l Refinance and
Development Corporation Act, 1968,
[Placed in Library, See No. LT
2842/78]. :

4

(2) A copy of the Annual Report
(Hindi and English versions) of the
Life Insurance Corporation of India
for the year ended the 31st March,
1978 along with the Audited Ac~
counts under section 29 of the Life

- Insutance "Corporation  Aect, .1086,

“[Placed in Libraty, See No, Liw .
2943/78]1. ¢ 7o m )
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-~ (3) A copy of the Annual Report
(Hindi and English versions) of the

* Industrial Development Bank of
India together with the Audited Ac~
counts of the General Fund and the
Development Assistance Fund for
the year ended the 30th June, 1978
under sub-section (5) of section 18
and sub-section (5) of section 23 of
the Industrial Development Bank of
Indiz Act, 1964. [Placed in Librory.
See No. LT—2044/78].

NOTIFICATIONS UNDER CusToMms AcT,

CeNTRAL EXCISES AND SALT ACT, FiNe

Ance (No. 2) Act, AND INCOMR-TAX
Acr

SHRI H. M. PATEL: Op behalf of
Shri Zulfiquarulla, I beg also to lay on
the Table: —

(4) A copy each of the following
Notifications (Hindi and English
versions) under section 159 of the

- "Customs Act 1962:—

(i) G.S.R. 509(E) published in
Gazette of India dated the 25th
October, 1978 together with an

- explanatory memorandum declar-
ing copper, =zinc and lead =as
deemed to be imported materials
for the purpose of granting draw-
back under section 75.

(ii) G.S.R. 521(E) published in

- Gazette of India dated the 80th

- October, 1978 together with an ex-

planatory memorandum regarding

revised rate of exchange for con-

version of Danish Kroners into
Indian Currency or vice.versa,

(ili) G.S.R. 523(E) published in
Gazette of India dated the 1st
November, 1978 together with an
explanatory memorandum regard.
ing revised rate of exchange for
conversion of Pound Sterling into
Indian currency or vﬁee-wna.

(iV) GSR. &M(E)' published In
. Ghzifte of India dated the Ist

DECEMBER 1, 1878
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November, 1978, together with an
explanatory memorandum re.
garding revised rate of exchange
for conversions of Austrian Schil=
lings inty Indian currency or
vice-versa, .

(v) G.S.R. 553(E) published in
Gazette of India dated the 15th
November, 1978 together with an
explanatory memorandum regard.
ing revised rvates of exchange for
conversion of Malaysian Dollars,
Norwegian Kroners and Swedish
Kronerg into Indian currency or
wvice-versa,

(vi) G.S.R. 555(FE) published in
Gazette of India dated the 16th
November, 1978 together with an
explanatory memorandum excempt-
ing calcium Ammonium Nitrate,
imported. for use as manure from
whole of the basic customs duty.

(vif) G.S.R. 558(E) published
in Gazette of India dated the 18th
November, 1978 together with an
explanatory memorandum  exs«
empting Angora Rabbits and Due~
klings imported for breeding pum
poses from whole of the basic and
auxiliary duties of Customs. \

(viii) G.SR. 558(E) published
in Gazette of India dateg the 20th
November, 1978 together with an
explanatory memorandum regarde
ing revised rates of exchange for
conversion of Pound Sterling into
Indian currency or vicewersa.
[Placed in Library, See No.
LT—2845/178]. "

(5) A copy of the Central Excisa
(Fifteenth Amendment) Rules, 1978
(Hindi and English versions) pub-
lished in Notication No. G.B.R. 1358
in Gazette of India dated the 15th
November, 1978, under gection 38 of
the Central Excises and Salt Acty
1944.. ‘[Placed in Library. See No.
L’I‘—Mﬂaj . §a
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